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PAPERS LAID ON THE TABLE

ANNUAL REPORTS ETC. OF WOOL AND

WoorLen Exporr PromoTioN COUNCIL,

Corree BoARD AND RusBer BoOARD,
1978-79

THE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE (SHRI1
KHUSHEED ALAM KHAN): On be-
half of Shri Pranab Mukherjee, I
beg to lay on the Table:—

(1) (i) A copy of the Anual Report
(Hindi and Englhish versions) of the
Wool ang Woollen Export Promo-~
tion Council, New Delhi, for the year
1978-79 along with Accounts.

(ii) A statement (Hindi and Eng-
lish versions) showing reasons for
delay in laying the document
mentioned at (i) above. [Placed in
Library. See No. LT-1337/80.]1

(2) A copy of the Annual Report
(Hindi and English versions) of the
Coffee Board, Bangalore, for the year
1978-79. [Placed in Library. See No.

L.T-1338/80.1

P

**Not recorded,
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(3) (i) A copy of the Annual Re-
port (Hindi and English versions) of
the working of the Rubber Board,
Kottayam, for the year 1978-79.

(i) A copy of the Review (Hindi
and English versions) by the Govern-
ment on the working of the Rubber
Board, Kottayam, for the year 1978-
79 [Placed in Library. See No. LT-
1539/80]

NOTIFICATIONS UNDER CoaL MINES
PROVIDENT FUND AND MISCELLANEOUS
PROVISIONS ACT

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRI VIK-
RAM MAHAJAN): On behalf of
Shri A. B. A. Ghani Khan Chau-
dhuri, I beg tolay on the Table
a copy each of the followinz Nolifica-
tions (Hindi and English versions)
under section 7A of the Coal Mines
Provident Fund and Miscellaneous
Provisions Act, 1948 :—

(1) The Coal Mines Family Pen-
sion (Amendment) Scheme, 1980,
published in Notification No. G.S.R.
758 in Gazette of India dateg the
19th July, 1980.

(2) The Ceal Mines Provident
Fund (Second Amendment) Scheme,
1980, publisked in Notification Ne.
G.S.R. 907 in Gazette of India dated
the 6th Sepﬁember, 1980.

(3) The Andhra Pradesh Coal
Mines Providemt Fund (Amendment)
Scheme, 1980, published in Notifica-
tion No. G.S.R. 908 in Gazette of

India dated the 6th September,
1980.

. €4) The Rajasthan Coal Mines Pro-
videmt Pund (Amendment) Scheme,
1980, published in Notification No.
G.S.R 90% in Gazette of India dated
ihe Gt Septemeber, 1960

(3) The Coal Mineg Prowident
Fund (Third Amendment) Scheme,
1980, published in Notification No.
G.S.R. 991 in Gazette of India dated
the 27th September, 1980.

NOVEMBER 21, 1980
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(6) The Andhra Pradesh Coal
Mines Provident Fund (Second
Amendment) Scheme, 1980, publish-
ed in Notification No. G.S.R. 992 in
Gazette of India dated the 27th Sep-
tember, 1880.

(7) The Rajasthan Coal Mines
Provident Fundq (Second Amend-
ment) Scheme, 1980, published in
Notification No. G.S.R. 998 in
Gazette of India dated the 27th Sep-
tember, 1980. [Placeq in Library.
See No. LT-1340/80.]

NOTIFICATION UNDER TOBACCO

Act

Boarp

SHR] KHURSHEED ALAM KHAN:
1 beg to lay on the Table a copy of the
Tobacco Board (Second Amendment)
Rules, 1980 (Hindi and English ver-
sionsy published in Notification No.
G.S.R. 902 in Gazette of India dated
the 6th September, 1980 under sub-
section (3) of section 32 of the Tobae-
co Board Act, 1875. [Placed in Library.
See No. LT-1341/80.]

(Nt oafee o www . By O
HIT F AT FA 0% & T9AT FET
#F AT T W7 I¥ AW 56 F
IR T F gHx & AfwA
WY 7 I¥ FEER & frar &
9gF 2 ¥ ug faer g f& A
oo ferFua 7 MA@, A g9
A ¥ s e A 73 FY
/AT & M 7T & 9 G N



